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Title: Issue regarding Gurudwara Act.
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"It is common ground amongst all concerned that there should be no Government interference in religious affairs. Nevertheless
complaints have arisen of such interference in regard to Gurudwara management and amendments made in the Gurudwara Act."

A ee 8 -

"Any amendment in the Gurudwara Act should be undertaken after obtaining the approval of the General Committee of the SGPC."
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HON. SPEAKER: Now, the House will take up Demands for Grants relating to the Ministry of Water Resources.
SHRI P. KARUNAKARAN (KASARGOD): Madam, I have a submission. I have given a notice of privilege.
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